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 (2)  A  copy  each  of  the  fallowmg
 Notifications  (Hindi  ang  English  ver-
 sions)  under  sub-section  (6)  of  sec.
 tion  3  of  the  Essential  Commadities
 Act,  955

 (i)  The  Paper  (Conservation  and
 Regulation  of  Use)  Amend-
 ment  Order,  1974,  published
 m  Notification  No  SO.  742
 (E)  in  Gazette  of  India  dated
 the  3lst  December,  1974

 qu)  The  Paper  (Control  of  Produc.
 tion)  Amendment  Order,  3974
 published  in  Notification  No.
 8.0  72  m  Gazette  of  India
 dated  the  l8th  January,  ‘1975.
 {Placed  nm  Library  See  No
 LT.900/75}

 CERTIFIED  ACCOUNTS  AND  AvupDIT  RE-
 PORT  oF  COIR  BOARD  FOR  972.73

 SHRI  A  P  SHARMA  On  behalf
 of  Shr  Ziaur  Rahman  Ansar,  I  beg
 to  lay  on  the  Table  a  copy  of  the  Cer-
 tified  Accounts  (Hindi  and  Enghsh
 versions)  of  the  Coir  Board,  Ernaku-
 lam  for  the  year  972.73  and  the
 Audit  Report  thereon,  under  sub-sec-
 tion  (4)  of  section  47  of  the  Coir  In.
 dustry  Act,  1953,  [Placed  in  Library
 See  No  LT.90:/75].

 NOTIFICATION  UNDER  INDIAN  TELEGRAPH
 Act

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  JAGANNATH  PAHADIA):  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Indian  Telegraph  (Eleventh  Amend.
 ment)  Rules,  974  (Hindi  ang  English
 versions)  published  in  Notification  No.
 GS.R,  342  in  Gazette  of  India  dated
 Ahe  44058  December,  1974,  under  sub.
 section  (5)  of  section  7  of  the  Indian
 Telegraph  Act,  ‘1885.  [Placeq  in  Lib-

 rary  See  No  LT-90i2/75).
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 COMMITTEE  ON  PRIVATE  MEM.
 BERS’  BILLS  AND  RESOLUTIONS

 Firty.rinst  Rerorr

 SHRI  G.  G.  SWELL  TAutonomous
 Districts):  Sir,  I  beg  to  present  the
 Fifty-first  Report  of  the  Committee
 on  Private  Members’  Bills  ang  Reso.
 lutions

 थ््मपु  लिखने  (बका)  मैंने  पाच

 प्रिय लेज  के  नोटिस  दिए  है  ।  उनमे  से  कोई

 एक  भी  आज  नहीं  लिया  जाएगा  ,  मेने

 श्रापना  तकनीक  के  साथ  अ्रपने  पत्र  में  सारी

 बाते  बताई  हूं  -  अगर  झ  ५  विच  र  कर  रहें

 है  तो  काई  बात  नहीं  है  ।

 MR  SPEAKER  I  think  I  have
 disposed  of  all  of  them  Shr  Yadav
 to  continue  his  speech  He  ts  absent.
 Shn  Negi

 May  I  remind  you  again  that  today
 we  are  celebrating  the  twenty-fifth
 Anniversary  of  our  Parliament  and
 Constitution  Dont  Jeave  the  Parla-
 ment  just  in  absent.mindedness;  some.
 timeg  it  becomes  a  bit  of  habit  with
 us  to  leave  in  the  evening,  don’t  be
 absent-minded  today  please,  don't  for.
 get  it  It  is  an  important  occasion;  we
 have  a  reception  after  that.  We  have
 arranged  a  special  programme.

 SHRI  PILOO  MODY  (Godhra):
 Are  you  celebrating  the  original  Cons.
 titution  or  what  you  made  of  it’

 MR,  SPEAKER.
 don

 I  beg  your  par

 SHRI  PILOO  MODY:  I  asked:
 Are  you  celebrating  the  original  Cons.
 titution  or  what  you  have  made  of  it?

 MR.  SPEAKER:  Mr.  Piloo  Mody
 when  you  will  succeed  to  have  an.
 other  one,  we  will  celebrate  that  also;


